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Shri Jagjivan Ram: We are making
efforts, whether by import or by indi-
genous procurement to see whether
this quantity cannot be raised to
40,000 tonnes at least. At present,
some quantities have moved from
Andhra Pradesh and some from
Madras; a ship carrying 10,000 tonnes
of rice has already started discharg-
ing there, and another ship carrying
7,000 tonnes of rice is arriving today
or tomorrow or within two days. That
wil] add to the availability for the
present of rice in the State. Wheat
also has been supplied there. There-
fore, though there has no doubt been
a temporary difficulty, we have taken
steps to see that for the present the
situation is tided over.

Shri Ebrahim Sulaimapn Sait: What
about the zonal system?

Mr. Speaker:
tion.
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The Minister of State jn the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Annasahib Shinde): (a) Yes, Sir.

(b) Newspapers
statement.

reported such a

(c) Due to limited availability, the
quotas of all the States including
Bihar have been reduced.

(d) No such complaint has been
received. However, distribution of
allotted sugar within the State is
arranged by the State Government.
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Shri Annasahib Shinde: Yes, the
position, if I may be allowed to ex-
plain, is like this, First of all, a
reduction in the quotas of all States
was made in May. It was a propor-
tionate reduction all over the country.
By and large, it was a 40 per cent
reduction from the quota of February
in all the States, but in the case of
Bihar it was 38-30 per cent. So it
is more or lesg on par with the reduc-
tion in other States. Then the Bihar
Government represented that it was
the marriage season. Though it was
not the practice so far as the Centre
is concerned to make adjustments in
future allotments, the Bihar Govern-
ment wanted some sort of adjustment
in the sense that they wanted more
sugar to be allotted in a particular
month which could be deducted from
their quota in the later months, They
indicated that for April instead of
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11,000 tonnes, they should be allotted
12,000 tonnes, for May instead of 9,192
tonnes, they should be allotted 12,000
tonnes, for June instead of 9,192 tonnes
it should be 8,000 tonnes, for July
instead of 9,192 it should be 7,000
tonnes, for August instead of 9,192 it
should be 7,000 tonnes, for September
instead of 9,192 tonnes they should
be allotted 10,000 tonnes and for
October instead of 9,192 tonnes, they
should be allotted 9,000 tonnes.

So the total quantity which was to
go to the share of the Bihar Govern-
ment comes to 66,152 tonnes while the
allotment also comes to 66,152 tonnes.
Therefore, as far as the total quantum
which was allotted to the Bihar Gov-
ernment is concerned, there has been
no reduction whatsoever. But adjust-
ment was made on the suggestion of
the State Government themselves.
This was more or less going out of
the way because we were not follow-
ing that system with regard to other
States.
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Shri Annasahib Shinde: The system
of allotment is based on the position
in the period when there was control
in 1961. This was the period of six
months when each State was allowed
to draw as much as it wanted. There
was also restriction on {nter-State
movement. That was the period
which was taken as the basis for
future allotment afier 1903. That was
considered a rational basis tor allot-
ment to States in future,
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Shri Annasahib Shinde: As far as
the first part of the hon. Member's
question is concerned, the arrange-
ment which was arrived at the sug-
gestion of the Bihar Government's
representative, Food Commissioner,
was communicated by the hon. Minis-
ter of Food and Agriculture to Shri
Kapil Dev Singh, Food Minister of
Bihar, and the Bihar Government is
completely in the know of these facts.

About the other thing, I will require
notice,
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Shri Annasahib Shinde: Ag I have
already explained, the quotas have
been reduced proportionately in all
States, and it has relation to the fall
in production, because our production
fell by about 40 per cent, and so natu-
rally the quota had to be based on
the availability of sugar in the
country.

Shri S. K. Sambandhan: When the
. quotas have been reduced to all &%
States, is it = fact .-

Mr, Speaker: It is only anout Bthar.
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8hri 8. M. Banerjee: He has said
that,

Mr, Speaker: That means you can
£0 over the whole of India now?

Shri §. K. Sambandhan: ....that
private dealers have been allotted
directly from the Central quota by
the Central Government, and, if so,
the reasons for such allotment?

Shri Annasahib Shinde: I had,
while replying to some other ques-
tion, already explained the position.
Very small quantities are allotted
directly to some bulk consumers who
produce goods in a particular part of
the country and sell their products
all over the country. Hardly five to
seven thousand tonnes a month are
distributed to bulk consumers includ-
ing defence, border security forces
ete.

Shri Himatsingka: What is the Gov-
ernment proposing to do to increase
production so that no control will be
necessary.

Shri Annasahib Shine: I seek your
protection, whether this question
arises.

Mr. Speaker: It does not, but since
you seem to mention some other
thing, they think they can roam over
the whole of India.

WRITTEN ANSWERS TO
QUESTIONS

Import of Fertilisers

1651, Shri R. Barua:
8hri D. N. Patodia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the variety and quantity of each
type of fertilisers imported during the
last three years; and

(b) the landed cost price for the im-
ported fertilisers separately, for each
Quality?

AUGUST 8, 1967

Written Answers 17766

The Minister of State in the Minls-
try of Food, Agriculture Community
Development and Cooperation (Shri
Annasahib Shinde): (a) and (b). A
statement is placed on the table of the
Sabha. [Placed in Library. See No.
LT-1359/67].

Air-India Fleet

“1652. Shrimati Tarkeshwari Sinha:
Shri S. K. Tapuriah:
Shri K. P. Singh Deo:
Shri N. K. Somani:
Shri Yashpal Singh:

Will the Minister of Tourism and
Civil Aviation be pleased to state:

(a) whether Air-India propose to
buy new planes to replenish its fleet;
and

(b) if so, the type and number of
planes to be bought?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b), Yes, Sir. One Boeing-707-320C is
already on order. Negotiations are in
progress for the purchase of two
Boeing-747 (Jumbo Jets).

Cut in rice supply to States

*1653. Shri D. C. Sharma;
Shri K. P. Singh Deo:
Shri D. N. Deb:
Shri M. C. Majhi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether a cut of nearly 20 per
cent in the supply of rice to the States
by the Centre is proposed to be made;

(b) if so, the reasons therefor; and

(c) the reaction of the State Gov-
ernments thereto?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) and (b). There
has been no percentage cut in any
fixed quota ag presumed in the ques-
tion. Supplies of rice from month to
month are made on the basis of the





